
IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAI PUR BENCH. JAIPUR
TE ORY-WISE MONTHLY STATE THE MONTH OF OCTOBER

INSTITUTION OISPOSAL

DB SB TOTAL

CLOSING

BALANCE
S.No. KIND OF CASES

PREVIOUS

BALANCE FB DB SB TOTAL FB

3'1.10.2019MAIN CASES:.
CIVIL SIDE:-

1140611339 0 6 80 86 0 0 19 191 CIVIL FIRST APPEAL
47 0 0 17 52132 CIVIL SECOND APPEAL 5'183 0 0

0 0 0 0 7170 0 0 1 13 EXECUTION FIRST APPEAL
1 1 1818 0 0 1 1 0 04 EXECUTION SECOND APPEAL

347 403 0 38 80 1185 CIVIL MISC. APPEAL 30228 0 56
0 13 13 o tJ614 0 0 12 12 06 CIVIL REVISION

7940 10 r) 0 47 CIVIL REVIEW

0 0 0 0 0 0 0B INCOI\,IE TAX REFERENCE 0 0 0

161 0 2 0 2 0 8 0 I 155I OTHER TAX REFERENCE

0 0 0 0 0 0 0'10 TAX CASES 0 0 0
0 1 1011 0 0 0 0 0 I11 CUSTOM APPEAL

0 6 0 6 0 0 23 24012 INCOI\,4E TAX APPEAL 257
0 0 0 0 00 0 0 0 013 WEALTH TAX APPEAL

974 0 0 8 8 0 0 0 0 98214 SALES TAX REVISON

0 0 0 0 0 0 015 TESTAIVENTARY CASES 0 0 0

0 0 1212 0 0 0 0 0 016 COI\,4PANY PETITION

0 0 0 0 0 0 0 0 117 COI\,1PANY EXECUTION PETITION 1

0 0 0 0 o18 COI\,1PANY APPEAL I 0 0 0 0

141a ?o 0 0 2 2 0 0 0 019 COI\,1 PANY AP PLI CATI O N

1 0 0 0 020 COMPANY SUIT 7 0 0 1

0 0 0 6868 0 0 0 0 021 COIVIPANY LIOUIDN, CASES

0 0 0 0 0 0 0 722 ELECTION PETITION 7 0

0 3 0 3 3841 0 0 0 0SPECIAL APPEAL (CIVIL)

180317A3 0 OJ 0 83 0 43 0 4324 SPECIAL APPEAL (WRITS)

0 10 JO 3704JO/J 0 15 54 6925 CIVIL CONTEMPT
769130 109 127I 1387 0 37 767 80426 76330

0 0 0 0 0 00 0 0 027
$130 0CROSS OBJECTION 613

0 0 0 0 00 0 0 0 029 CIVIL REFERENCE

0 287 1840 2127 0 168 930 1098 133332TOTAL (A) 132303

CRIMINAL SIDE:-
0 1 0 1 33 0 1 0 11 I\,'IU RDER REFERENCE

84 2299222778 0 39 259 298 0 10 742 CRII\,4INAL APPEAL
218 218 0 0 56 56 10577CRIN,lINAL REVISION 10415 0 03

0 too 186 1194111657 0 0 470 470 04 CRI[/]INAL I\,1ISC, PETITION
(u/s 482 CR.P.C.)

1498 11150 0 1609 1609 0 0 14985 CRIIVIINAL MISC, BAIL
(u/s 438 & 439 CR.P.C.)

1004

0 1 0 1 1718 0 0 0 06 CRII\,,]INAL CONTEMPT
0 0 00 0 0 0 0 0 07 CRII\1INAL REFERENCE

5Z0 18 0 15 0 '1549 0 18B HABEAS CORPUS
0 2 7 I 951928 0 0 32 32I CRIMINAL LEAVE TO APPEAL

46 0 2A 19 10361029 0 14 32'10 CRII\4INAL WRITS
2692 0 49 1840 1889 4868447881 0 72 2620(B)TOTAL

2770 2987 1820160 359 4460 4819 0 217(A+B)TOTAL 180184
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IN THE IGH COURT OF UDICATURE FOR RAJASTHAN AT JAIPUR BENCH JAIPUR
CATE GORY.WISE MONTHLY STATEMENT OF CAS ES FOR THE MONTH OF OCTOB R. 20't 9

S. No. PREVIOUS

BALANCE
INSTITUTION CLOSING

BALANCEFB DB SB TOTAL FB DB SB TOTAL
MISC. CASE 31.10.2019

CRIMINAL SIDE:-
1 CRIMINAL MISC.APPLN. :-

(CRIMINAL INTER. APPLN.)
1 BAIL IN CRIMINAL APPEAL 4614 0 JJ 148 181 0 30 147 177 4618
2 BAIL & STAY IN CRL,REVISION Jtaz 0 0 t/o 176 0 0 49 49 33 79
3 BAIL & STAY IN CRL,MISC.PET 10096 0 0 377 377 0 0 152 152 10321
4 BAIL&STAY IN CRL TRAN, PET & CRL 771 0 0 21 21 0 0 6 6 786
5 BAIL & STAY IN CRL.CONT.PET 0 0 0 0 0 0 0 0 0 0
6 BAIL & STAY IN CRLLA 10 0 0 0 0 0 0 0 0 10
7 CRIIV]INAL MISC, APPLICATION

(Arising over Crl. Majn Cases) 537 0 0 21 21 0 0 20 20 538

TOTAL (c) 19280 0 33 743 776 0 30 374 404 19652

2 CRIIV]INAL TRANSFER 67 0 0 3 3 0 0 2 2 68
3 0 0 5 0 5 0 0 0 0 5

TOTAL (D) 67 0 5 J 0 0 2 2 73
TOTAL (c+D) 19347 0 38 746 784 0 30 376 406 197 25
TOTAL (A+B+C+D) 199531 0 397 5206 5603 0 247 3146 3393 2017 4',1

CIVIL SIDE:-
1 CIVIL INTER.CASE

1 STAY IN I, T. APPEAL 36 0 0 0 0 0 0 0 0 36
2 STAY IN W,T, APPEAL / CUSTA I 0 0 0 0 0 1 0 1 8

STAY IN O, T. REFERENCE 140 0 1 0 1 0 5 0 5 136
4 STAY IN S. T. REVISION 838 0 0 8 8 0 0 0 0 846
5 STAY IN CIVIL IST APPEAL 2927 0 2 69 71 0 0 16 26 2972
6 STAY IN CIVIL 2ND APPEAL 2084 0 0 45 0 0 13 13 2116
7 STAY IN EXE, FIRST APPEAL 70 0 0 1 1 0 0 0 0 71
8 STAY IN EXE, 2ND APPEAL 16 0 0 1 1 0 0 1 1 16

STAY IN C, IM, APPEAL 7790 0 38 142 180 0 7 14 21 7 949
10 STAY IN CIVIL REVISION 0 0 I I 0 0 12 12 527
11 STAY IN CIVIL CONTEMPT 17 0 0 0 0 0 0 0 0 17
12 STAY IN SPL. APPEAL (CIVIL) 29 0 0 0 0 0 2 0 2 27
13 STAY IN CIVIL TRANS, APPLN 219 0 0 14 14 0 0 12 12 221
14 STAY IN CON/]PANY CASES IJ 0 0 0 0 0 0 0 0 13
15 STAY IN SPL, APPEAL (WRIT) 1194 0 69 0 69 0 36 0 Jtl 1227
16 STAY IN WRIT PETITION 36910 0 91 1151 1242 0 14 549 563 37589

TOTAL (E) 52822 0 201 1440 '1641 0 65 627 692 53771

CIVIL MISC. APPLICATION 4898 il i3 79 0 1E 56
CIV]L I\IISC, CASE UIS.5 81,15 :tl 253 35 73

4 EXE, IM ISC,AP P LICATIO N 0 0 0 0 0 0 0 0 0 0
5 LEAVE TO APPEAL TO S,C I 0 0 0 0 0 0 0 0 1

6 CIVIL TRANS, APPLICATION 235 0 0 16 16 0 0 12 12 239
TOTAL (F) 't3279 0 68 280 348 0 53 oo 14',1 13486
TOTAL (E+F) 66101 0 269 1720 1989 0 1 '18 715 833 67257
TOTAL (C+D+E+F) 85448 2466 2773 0 148 1239 86982
GRAND TOTAL ATOF 265632 0 bbb 6926 7592 0 365 3861 4226 268998
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DISPOSALKIND OF CASES

STAY IN HABEAS CORPUS
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